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(c) whether any other line of ex­
periment was tried on sterile cows; 
and

(d) if so, what and the results 
thereof?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krishnappa):
<a) Experimental work done in India 
and abroad has shown that it is pos­
sible to induce lactation in sterile 
cows and virgin heifers by'hormone 
treatment, especially by implantation 
or injections of oestrogenic substances.

(b) 1. Allahabad Agricultural Insti­
tute.

2. Express Dairy Co. Ltd., Calcutta 
(work initiated by Veterinary Investi­
gation Officer, West Bengal, working 
under a scheme financed by the Indian

^Council of Agricultural Research).
3. Indian Veterinary Research Insti­

tute, Izatnagar.
(c) None, for induction of lactation.
(d) Does not arise.

Shri S. C. Samanta: May I know
what results have been achieved in 
Calcutta and Allahabad?

Shri M. V. Krltthnappa: It has been 
proved that it is possible to induce in 
these eows lactation by these methods.

Shri S. C. Samanta: May I know
whether this work is being carried on?

Shri M. V. Krishnappa: it is being 
continued.

Shri A. M. Thomas: May 1 know
whether it is an economic proposition?

Shri M. V. Krishnappa: It is economic 
in the sense that animals which were 
incurably sterile if not treated by these 
methods are made to yield milk by 
these methods.

Shri V. P. Nayar: May I know what 
is the hormone which is used?

ahri M. V. Krldinappa: Oestrogenic 
;:sub8tances, I said.

Indian Ships for Indian  T ea

*1792. Shri Ramananda Das: Will
the Minister of Transport be pleased 
to state:

(a) whether it is a fact that the 
major part of Indian tea exported to 
foreign countries is carried by foreign 
ships; and

(b) if so, what steps Government 
are taking to see that Indian cargo- 
ships are also employed in carrying 
Indian tea to foreign countries?

The Deputy Minister of RaUways 
and Transport (Shn Alagesan): (a)
and (b). Yes. Indian shipping 
companies are also getting a share 
more or less proportionate to their 
number of sailings. All possible assist­
ance is being given to the Indian Lines 
to ship the tea cargoes upto their due 
share.

Shri Ramananda Das: May I know
whether Government will consider the 
question of the Indian shipping com­
panies to carry these goods?

Shri Alagesan: The Indian shipping 
companies are already carrying these 
in proportion to the percentage of 
their sailings.

Shri Joachim Alva: Is Government
aware that we possess some ^Liberty’ 
ships and that American ship-builders 
have offered to modernise them in the 
matter of speed and structure? Is 
Government giving any advancje to the 
ship owners to have this medemisation 
carried on?

Siiri Alagesan: The House is already 
aware that loans are advanced to shop­
ping companies engaged in coastal and 
overseas trades.

M inor Ports in  O rissa

♦1793. Shri Sanganna: Will the
Minister of Transport be pleased to 
state the amount of grant or loan ad­
vanced to the Orissa State for carrying 
out improvements in the minor ports 
during 1953?
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The Oepnty MQiilster «f Ballways 
and Traaspoit (Shri iUU«esan):
Rs. 20,000.

Shri Sanffanna: May I know the
total amount sanctioned by the
Government for this development?

Shri Alagesan: The total amount is 
Rs. 4 lakhs; it is for the Orissa State 
Oovernment to carry out these works. 
What they have actually carried out is 
a survey and that has come to Rs. 
20 ,000.

Shri Sangmna; May I know the 
xiames of the various ports that have 
been recommended by the Orissa Gov­
ernment for improvement?

Shri Alagesan: They have recom­
mended various works in the port of 
Chandbali.

Shri M. D. Bamaflami: May I know 
whether the Government propose to 
take up ports" in the Coromandel
coast?

Shri Alasesan: The scheme covers 
many of the minor ports under the 
various States.

T ractors

♦1794. Shri R. N. Sinffh: Will the 
Minister of Food and Africultoro be
pleased to state:

(a) whether old tractors are dispos­
ed of by auction or by direct sale;

(b) if so, the amount realized; and
(c) what makes have been prefer­

red by Gk>vernment in purchasing new 
tractors?

The Deputy Bfinlater of Footf and 
Amricaltaral (Shri M. V. Krlshnappa):
(a) Some surplus tractors were dis­

posed of by the Central Tractor 
Organisation by direct sale to the 
State Governments, etc. The Organi- 
satJon has not disposed of any tractors 
by auction. At present the Organisa­
tion merely declares its surpluses to
D.G., S. & D. for di^^aL The latter 
sell the machines to priority indentors 
such as other Government Depart­
ments, or by inviting tenders or by ' 
public juzction.

(b) 65 tractors have been disposed 
of and the amount realized is Rs. 
9,95,850.

(c) The tractors at present being 
used by the C.T.O. for deep ploughing 
operations are of the following Ameri­
can makes:

Caterpillar, International Harvester, 
Oliver Qetrac and Allis-Chalmers.

^  aiiTo 1^0 ^  ^
w r ?

Shri B1 V. gjishpajtna; * I do not
have the exact price, but this one was 
purchased from Disposals soon after 
the war.

T f ? -
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Shri K. K. Bmu : May I know the 
reasons for declarling nearly 65 trac­
tors as surplus as the Central Tractor 
Organisation was started only recent­
ly?

Shri M. T. Krlshnappa: These 65
tractors have been declared during the 
course of three years as useless. It is 
left to the parties or the State Govern­
ments concerned to take them over and 
get them repaired and make use of 
them.

C ivil AvuTfON Departmbnt

*1795. Shri V. P. Nayar. WiU the
Minister of Commnnloatieas be plee.*̂ - 
ed to state whether it is a fact that 
wiUle the families of class I, II and III 
officers of the Civil AvlAtion Depart­
ment) get free medical «id, the families 
of class IV employees do not geft the 
same?




